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area, television centres should be set 
U|5; Hrid

(d) Whether Government propose 
to consider it?

THE MINISTER OF INFORMA-
TION AND BROADCASTING AND 
SUPPLY AND REHABILITATION 
*SHRI VASANT SATHE): (a). No, Sir.

(b) to (d). There have been de-
mands for setting up more TV centres 
in Uttar Pradesh. However, due to 
the constraints on financial resources 
and the low priority given to TV ex-
pansion, only one scheme for U.P., 
namely the setting up cf a relay centre 
at Varanasi, has been approved as part 
of the 6th Plan proposals of Door- 
darshan. It is proposed to acquire a 
site for this relay centre during the 
current Plan and commence the con-
struction work in the next Plan.
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Setting up of Benches of Supreme
Court in Big Cities

88. SHRI K. MALLANNA:
SHRI CHHITUBHAI GAMIT:

Will the Minister of LAW, JUS-
TICE AND COMPANY AFFAIRS be 
pleased to state:

(a) whether there is any proposal 
under the consideration of Govern-
ment to set up benches of the 
Supreme Court in all big cities in the 
country; and

(b) if so, the details thereof?

THE MINISTER OF LAW, JUSTICE 
AND COMPANY AFFAIRS (SHRI 

P. SHIVSHANKER): (a) No, Sir.

(b) Does not arise.

Development of Canals in the 
Krishna and Godavari Deltas for 

Irrigation

89. SHRI M. RAMGOPAL REDDY: 
Will the Minister of ENERGY AND 
IRRIGATION AND COAL be pleas-
ed to state:

(a) whether Andhra Pradesh Gov-
ernment have sent any schemes to 
the Centre to develop the canals in




